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The Commissioner, 

Commercial Taxes
West Bengal AJXPP1837C 05.03.2020      13,753 -

Sales Tax 

dues
- - No 100% - - - 13,753

Yet to be 

verified

Annexure – 7

Name of the corporate debtor: Jangipur Bitumen Private Limited;                     Date of commencement of CIRP: 4th February, 2020.;                              List of creditors as on: 30.06.2020
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